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Shri Menon oined the Central Ca-
binet in 196 and was Minister without 
Portfolio durin 196-7 and Mini6ter 
of Defence durin 197-62. In this 
House, he left an imact of a reat 
arliamentarian who was always heard 
with reverence and care. In his death, 
we have lost a reat son of India, a 
forceful contemorary who has left 
a distinctive mark on our olitical life 
and our history. 

Shri Ta.8Jnul Hussain was a Member 
Of the Constituent e  and Pro-
visional Parliament durin the years 
1946-2. Earlier, he had been a Mem-
ber of the Bihar Leislative 
Assembly durin the years 1937-
0 and was Deuty Leader of the 
O osition there. He was elected to 
Raya Sabha in 192 and was its Mem-
ber till 1962. An eminent lawyer, a 
sound arliamentarian and an active 
social worker, he WII6 associated with 
a number of educational, reliious and 
welfare oranisations. He W8t a Mem-
ber of the Indian Deleation at Inter-
Parlia.mentary  nion  Conference, 
Stockholm. He assed sway in .S.A., 
where he had one for treatment, on 
the 14th Setember, 1974. 
Shri Bhola Nath Master was a Mem-
ber of the Fourth Lok Sabha durin 
the years 1967-70 reresentin Alwar 
Constituency of Raasthan Earlier, 
he was Member  of the Raasthan 
Leislative Assembly durin 192-62, 
and was a Minister in Raasthan ov-
ernment durin 192-4. An aricul-
turist and a social worker he was as-
sociated with a number ofsocial ora-
nisl.tions and co-oerative movements 
He oranised Satyarahae aainst t  
erstwhile rincely States. He took 
keen interest in the w(lfare of work-
in classes. He worked for the deve-
IOlnent of handlooms and actively 
roaa.ted for the use of khadi. He 
assed away at Jaiur on the l7ih 
Setember, 1974 at the ae of 8. 

Shri Khub Chand SodhiA was a 
Member of First Lok Sabha durin 
the years 192-7, reresentin Saar 
Constituency of MadhYa Pradesh. He 
assed aWay on the  October, 1974 
at the aile of 83. An aericu1turiat and 

teacher he took keen interest in the 
w.elfare Of farmers and introduction 
of modern aricultural methods. 

We  deely mourn the loss of these 
distinuished friends and 1 am sure 
the House will oin me in e ressin 
our condolences at the sad demise of 
these hon. friends. 

The House may stand in silence for 
a short while to e ress its sorrow. 

The Members then 9tocd in silence for 
a short while. 

MR. SPEAKER The Memoers of 
this House will have an OlIPOrtunity 
on another day to mourn the loss of 
Shri V. K. Krishna Menon.  Notice 
will be iven to You reardin the time 
and date. 

SHRI JYOTIRMOY BOS (Diamond 
Harbour) Sir, I have iven notice for 
the susension Of the uestion Hour 
to discu-3s the situation ariSin out of 
the formation of the Indo- S Joint 
Commission, and the occurrence in 
Shillon which were I10t covered in 
yesterdays meetin. 

MR.  SPEAKER Please wait for a 
while. 

INTROD CTION OF MINISTERS 

MR.  SPEAKER The Prime Minister 
will now introduce the new Ministers 
before we take u anythin. else. 

THE PRIME MINISTER  MINISTER 
OF ATOMIC  ENER Y,. MINISTER 
OF ELECTRONICS AND MINISTER 
OF SPACE (SHRIMATI  INDIRA 
ANDHI)  Mr.  Seaker, Sir, I have 
leasue in introducin to you and 
throuh you to the House my new col-
leaues Dr. Shankar Dayal Sharma, 
Cabinet Minister, who is Minister of 
Communicationsithe Minister of State. 
Shri Chandrait Yadav,  Minister of 
Steel and Mines three of my col-
leaues who were reviously Deuty 
Miniaters and who are now Ministers 
f State Shri A. C. eore, the 
Minister of State in the Ministry of 
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Industry and Civil Su 1iea ShrI 
Pranab Kumar Mukheree, Minister 
of State in the Ministr) of 
Finance Shri Mohd.  Shafl. ureshi 
Minister of State in the Ministry of 
Railways 

Shri A. . Sharma, the Minister of 
State in the Ministry of Industry and 
Civil Su lies Shri H. M Trivedi, the 
Minister of State in the Ministry of 
Shi in and Transort the Deuty 
Ministers Shri BiinaJ Des, the 
Deuty Minister in the Ministry of 
Eternal Affairs, Shri A. K. M. Ishaue, 
the Deuty Minister in the Ministry 
0f Health and Family Plannin Shri 
C. P. Mahi, the Deuty Minister 
in the Ministry of Petroleum and Che-
micals Shri Prabhudas Patel, the De-
uty Minister in the Ministry of Ari 
culture and Irriation Shri Buta Sinh, 
the Deuty Minister ir tJie Ministry 
of Railways and Shi Vishwanath 
Prata Sinh, the Deuty Minister in 
the Ministry of Commerce. 

PROF. MADH DANDAVATE 
(Raaur) Sir, before you take u 
the uestions I want to submit that I 
have iven a notice under rule 388, 
seekin to move a motion to susend 
thE. uestion hour, becaSe of the se-
rious situation in Bihar. The CRP 
and BSF have induled in unnecessary 
violence and no less a ersOn than 
Shri Jayarakash Narayan has been 
assaulted. There is ducumentary evi-
dence to show that they are indulin 
in reression and there is documentary 
evidence to show that they wanted to 
attack Shri Jayarakash Narayan. We 
are very much eercised over this 
iSSue and so we want the uestion 
hOT to be susended to discuss that 
is9ue ...... (Interrutions) 

SHRI JYOTIRMOY BOS (Diamond 
Harbour) I want to erBW attention 
to the Joint Commission areement 
with the SA under which the S 
Private sector will be comin in a 
dominatin way in the maor sheres 
Of our national life. The country hu 
been sold by Shdmati andhi to the 
SA and we want to diSClls8 that .... 
(illterrv.tions)  
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SHRI JYOTIRMOY BOS She 
should resin. She is talkin, of  
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riety and such thins are comin out 
about elections .... ,(Interr ttions) 

MR. SPEAKER May I brin to 
your notice that when we met yester-
day .... 

SHRI JYOTIRMOY BOS  Then 
there were your deroatory remarks 
about Shri Jayarakash Narayan that 
Shri Jayarakash Narayan had ad-
oted norms aainst all civilised con-
duct and fundamentals of democratic 
behaviour. 

We resent this. You have no riht 
to say that. 

MR. SPEAKER I will rely to 
everythin. 

Yesterday, whenwe discussed about 
susendin the uestion Hour, the 
consensus was that the uestion Hour 
should be there. After all, this is alBo 
your own uestion Hour, It is not 
somebodY  elses. There will be 
enouh further o ortunitieS for yO 
to raise these matters. I think, we 
should stick to what we decded yes-
terday. 

SHRI JYOTIRMOY BOS  About 
your utterances that there should be 
one-arty rule, we decided that we 
will not raiSe it. We are not raisin 
that. You have cateorically denied 
it, .. , (Interrutions).  

MR. SPEAKER cleared every-
thin to the leaders of the O osition 
yesterday. I ave the rinted coies 
of my seeches made durin 6-7 days. 
The only lesson I have learnt is that 
for the Seaker even to o to social 
and club functions is very danerous. 
It is not to seak only in the House 
but outside also,  I think, I should not 
talk even to my wife and I have de-
cided not to talk even to my wife about 
,arliamentary affairs or olitical 
affairs.  No one knows that there may 
be a ress man under the illow or 
under the charoyl The Rotary Club, 
by rule and convention, is never oen 

to ress. The Presidin Officers Con-
ference is held in camera. Still, state-
ments lIle comin in my name which 
Ire1)lainedctldhe leaders of the O-
osition that they are absolutely 
wron, ,  

SHRI JYOTIRMOY BOS  What 
about your remarks on J.P.s move-
ment 

MR. SPEAKER There was a state-
ment about intimidatiOn and all that. 
All I said was that if this could be 
done in an individual case, what about 
the collective case  I never comment-
ed on the movement r anythin like 
that. 

SHRI DINEN BHATTACHARYYA 
(Seramore) In this connection, 
may I draw your attention that the 
Hindustan Times dated 8th Nocem-
ber,  while ublishin your seech 
has also uoted the transcrit of the 
seech which was released to the 
ress by your Secretariat 

MR. SPEAKER I have made it 
sure that our Secretariat did not ive 
anythin. I have enuired from them. 

SHRI DINEN BHATTACHARYYA 
Here is the aer.,  (Interrutions) 

MR. SPEAKER There is no ues-
tion of any transcrit bein iven 
When  I say it was no  iven.  I never 
met any ress reorter I never ad-
dressed any ress meetin nor I issued 
anythin to the ress.  My  seeches 
are rinted. I told you that yesterday. 
If in some club I soke somethin or 
at home or in my bed room and if it 
leaks out, even then, I thouht it my 
duty to contradict it, I e lained it to 
you yesterday. I think, that is enouh. 
I have enuired from my Secretary 
this mornin. They did not do it.  I 
do not know, somebody elBe at ShlI-
lon may have done it but our Sec-
retariat did not do. 

SHRI SAMAR HA (Contoi) r 
want to draw your attention to the 
remark ,that you have made about 
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Shri Jayarakash Narayan, may be 
even in the form of an eamle .... 

MR. SPEAKER I have e lained 

(a) whether overnment of India 
had a roached the overnment of 
.S.A. for food aid to India and 

it. (b) if so, the resonse of S.A. 

SHRI SAMAR HA But it was 
. deroatry. 

MR. SPEAKER There was noth-
in deroatory from me. I never in-
tended that. I resect him. He is 
known to me ersonally. At two 
meetins I did not mentiOn it. They 
had asked me to comment on it. n-
fortunately I had drawn the name 
otherwise. all that I have said is that 
it does not look nice .... (Interrn-
tion) 

Shri Kakodkar. 

ll  flf   if I F1Tf FT Frr 
8 fT inr fHF1  Ar,  

n  Im  I 

SlfIl1  ,  it t I 

wrr ffT t     

I have been asked by a number of 
. friends in the Conference that the 
seed of coverae of uestions should 
be more more uestions should be 
covered. Therefore, at the very be-

 of the SessiOn I would reuest 
my dear hon. colleaues to ut only 
uestios and not make seeches. 

Shri Kakodkar. 

ORAL ANSWERS TO ESTIONS 

Food aid from .S.A. 

1. SHRI P R SHOTTAM 
KAKDKAR 

SHRI M. M. JOSEPH 

Will the MinIster of A RIC L-
TORE AND IRRI ATION be leased 
to state 

overnment thereto 

THE MINISTER OF STATE IN THE 
MINISTRY OF A RIC LT RE AND 
IRRI ATION (SHRI ANNASAHEB 
P. SHINDE) (a) and (b). The 
overnments of .S. and other food-
rain surlus e ortin countries have 
been a roached for findin out how 
much of food rains can be made avail-
able by them to India and On what 
terms. The resonse of those coun-
tries is awaited. 

SHRI P R SHOTTAM KAKOD-
KAR May I know from the hon. 
Minister when the first a roach was 
made and whether it was reeated and 
if it was reeated what was the rea-
son and when was the last a roach 
made. 

SHRI ANNASAHEB P. SHINDE 
have not ot the date-wise infor-

mation with me. But recently the 
S. overnment has been a roach-
ed by u.s to e lore the ossibility. 
As  I have relied, there has been 
no secific resonse from them. 

SHRI P R SHOITAM KAKOD-
KAR In the ast we have received 
foodrains and other commodities 
from the nited States. Is there any 
difficulty in the terms What is the 
reason for the delay 

SHRI ANNASAHEB P.  SHINDE 
It is for the .S. administration to 
resond. We have only su ested to 
them that we are interested in hav-
in food rains from them and that 
we would like to know the terms on 
which they are likely to offer and 
what would be the uantity that they 
would be able to offer. There has 
been no secific resonse from them. 
I think, today our national situation 
demands that such a  oasibllity 
should be e lored from all food-
rain surlus e ortin countries. 


